
HIGH COURT OF DELHI: NEW DELHI 

ESTABLISHMENT-1 BRANCH 


~No. a IEstt.-VIIIlEsttIDHC 
Date: 0&\ \ () , , S­

NOTICE 
Additional list 

With reference to this Court's Notice No. 394/Estt.-VIIIlEsttIDHC dated 05.06.2015" 
for appointment to the post of Law Researchers on contract basis, additional list of shortlisted 
applicants/candidates, being called for the interview as per schedule given is placed below:­

Date of Interview: 13.10.2015 (Tuesday) 

Time : 3:00 pm to 7:00 pm 

Venne Court Room of Ms. Neera Bharihoke DHJS, Joint Registrar(Judicial), 


Delhi High Court ' 

r----',.------------'---'--­ISINo Name of Applicant/Candidate 

Instructions 

J. Candidates/applicants are to report at 02:30 pm outside the Court Room of Ms. Neera 
Bharihoke DHJS, Joint Registrar(Judicial) at 2nd floor, Extension Block, Delhi High Court on the 
scheduled date of interview. No request for 'change of date of interview will be entertained at 
any stage. 

2. No T AIDA will be paid for the journey performed for the purpose. 
3 . Candidates/Applicants will have to make their own arrangement for lodging and 
boarding. 
4. No transport facilities will be provided. 
5. Candidates are required to bring their original certificates/marks sheets 
Enrolment Certificate issued by the respective Bar Councils. 

Joint Registrar(Estt.) 


